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Add-on covers for Standalone OD of Private Car 

IRDA Regn. No.123 

 

21. Consumables Plus Cover for Standalone Private Car OD 
UIN: IRDAN123RP0002V01201920/A0024V01201920 

 
In consideration of payment of additional premium, the company hereby undertakes to reimburse cost of 
consumable items actually consumed and utilized for repairing the accidental damages / losses i.e. those 
articles or substances which have specific uses and when applied to their respective uses are either 
consumed totally or are rendered unfit for continuous and permanent use. Such Consumable Items will 
include nuts and bolts, screw, oil filter, fuel filter, bearings, washers, clips, wheel balancing weights, 
grease, wheel bearings, distilled water, engine oil, gear-box oil, power steering oil, AC gas oil, air 
conditioner refrigerant, battery electrolyte, wind-shield washer  fluid, radiator coolant,  oil filter, fuel 
filter, air filter element, brake oil , coolant and items of similar nature. 

 
Consideration of this benefit is subject to subsistence of a valid Own Damage claim under Section -1 (Own 
Damage Section) of the policy. 

 
Specific exclusions: 

 
Insurance Company is not liable for payment of any claims of the following nature: 

 
1. Losses or damages covered under Manufacturer warranty or recall campaign 
2. Any claims related to loss or damage due to normal wear and tear. 

 

This cover is subject otherwise to the terms, exceptions, conditions and limitations of the policy.  
 


